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THE DFE MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAI LI-
KARJUN) :

Quantity of Wheels, Tyres and Axles purchased/Likely to be purchased

Axles from abroad have been made on
the basis of Global Tenders and contracts
are awarded based on the lowest tech-
nically  acceptable offer.  Purchases
were made from various countries such
as, United Kingdom, Japan, Italy, Poland,
Hungary, South Korea, North Korca,
Australia, Brazil and Romania etc.
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Year In India Abroad
Wheels  Tyres Axles Wheels  Tyres  Axles
1978-79 10,755 18,924 11,192 11,533 32,546 3,781
1979-80 9,604 19,814 8,729 42,056 73,485 18,437
1930-81 3.317 7,180 ,108 ,316 ,36 ,96.
(uptil 30th Sept. *80 4 1431 23,300 1,954
Likely purchases to be made
during remaining part of
the current financial year | 3,317 7,189 4,108 17,848 53,952 5,003
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X-ray Machine at Parliament House
Annexe Dispensary

2401. SHRI JITENDRA PRASAD :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state s

(a) whether it is a fact that the X-ray
Machine at Parliament House Annexe
Dispensary is about 30 years old and it
is obsolete ;

(b) whcther the X-Ray adviser to the

of India had in his recom-

mendation mentloned that a machine

known as 500 M.A. should be instalied ;
and
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() if so, what action Government
propose to take in the matter ?

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND

. FAMILY WELFARE (SHRI NIHAR

RANJAN LASKAR) : (2) A new tube

of 100 M.A. was ﬁ.xed in the machine

in January, 1976. As such the machine
is not absolete.

(b) No.

(c) does not  arise,

Purchase of Wheelsets for Rolling
Stock

2402. SHRI R. L. BHATIA: Will the
Minister of RAILWAYS be pleased to
lay on tke Table a statment showing:

(a) the quantity of wheelsets purchased
indigenously and imported from abroad,
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separately, during the years 1978-79,
1979-80 and 1980-81 (uptil 3oth Septem-
gcr, 1980) for the Railways' Rolling
tock;

(b) the parties from whom these pur-
chases were made, whether these were on the
basis of Global Tenders or negotiated
prices the quantity and price to be in-
dicated in each case; and

(c) the quantity likely to be purchased
during the remaining part of the current
financial year?

THE DFPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI

MALLIKARJUN) :

(a) and (c). Quantity of wheelsets
purchased/likely to be purchased.

Purchased from  Purchases from

Year
Indigenous sources Imports
1978-79 . 14,226 9,440
1979-80 13,835 6,974
1980-81 Upto September, 1980 4,981 [3,800
Likely purchases from October, 1980 to March,1981 4,540 . "21,080
(Commitments al-
rea.dy given)

(b) Indigenous purchases are made
from M/s. Durgapur Steel Plant and M/s.
Tata Iron & Steel Co. and prices are
fixed by Joint Plant Committee as appto-
ved by the Government from time to time.
Regarding imrports, these are procured
through Global Tenders and orders are
placed based on lowest technically
acceplable offer consistent with the delivery
requirements, Contractshave been secured
by firms from japan, South Koresa,
France, Poland, U. K., Romania, Italy
and Hungary,

Information ' regarding parties from
whom  these’ purchases ~ were  made
prices/quantities thereof is being collected
and will be laid on the table of the Sabha.

Absorption of Technical Apprentices
in Railways

2403. SHRI SAMAR MUKHER]JEE.
Will the Minister for RAILWAYS be
pleased to state:

(a) whether Government have taken a
final decision on the request of the T'echical
A.pprenum, trained by the Railways, for

m regular vacancies ip
the leways

(b) if not, the reasons for the delay
in takmgadecxsnon? Wm0

THE DEPUTY MINISTER IN THE MI-
NISTRY OF RAIL.WAYS AND IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR]JUN):

(a) and (b). Under the Apprentice Act

1961 there is no obligation on the part

of Railways to give appointment to the

Apprentices on completion of their train-

ing. Ithas, however, been decided that 259,

of the vacancies of skilled artisans will

inter-alia be filled by direct recruitment
from amrng course completed Act App-
rentices,
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